BEFORE THE NATIONAL GREEN TRIBUNAL

PRINCIPAL BENCH, NEW DELHI

IN

ORIGINAL APPLICATION NO. 310 OF 2022

IN THE MATTER OF:

S ————————

Kamlesh Singh

State of UP

....Applicant

Versus

.... Respondent(s)

INDEX

S.NO

PARTICULARS

Affidavit of Principal Secretary Namami Gange

and Rural Water Resources Department State of
Uttar Pradesh.

ANNEXURE R-1 Authorization letter Dated
05.12.2024.

ANNEXURE R-2 Report of High-Powered
Committee in compliance of order dated
23.09.2024 passed by this Hon’ble Tribunal.

654

=12

FILED THROUGH

Jos

(ANKIT VERMA)
STANDING COUNSEL STATE OF UP
A-15 FF, NIZAMUDDIN EAST, NEW DELHI- 110013
MOB:- 0999080440

Email-ankit.scngtup@gmail.com



655 -]~

BEFORE THE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH, NEW DELHI

IN

RIGINAL APPLICATION NO. 310 OF 2022

IN THE MATTER OF:

Kamlesh Singh ....Applicant

Versus

State of UP .... Respondent(s)

AFFIDAVIT OF PRINCIPAL SECRETARY, NAMAMI GANGE

AND RURAL WATER SUPPLY DEPARTMENT STATE OF
______—____—__'——————_L—_____
UTTAR PRADESH IN

COMPLIANCE OF ORDER DATED 23.09.2024 PASSED BY
= VT URVER DATED 23.09.2024 PASSED BY
THIS HON'BLE TRIBUNAL

e e LR S AT R A AATal

The Respondent Herein states as under

MOST RESPECTFULLY SHOWETH:

I, Anurag Srivastava aged about 57 years, presently posted as
Principal Secretary Namami Gange and Rural Water Supply
Department State of Uttar Pradesh, the deponent, do hereby
solemnly state and affirm as under: -

1.That I am above mentioned authorized officer of the

answering Respondent and is duly competent to file the

present affidavit. That the Deponent is well conversant

P Tl with the facts and the circumstances of the instant case
\{f M\i\l and is competent to swear this affidavit.
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2. That the Deponent has read and understood the contents
of the present affidavit. The averments made in the
Original Application which are not specifically admitted

hereunder must be considered to have been denied by the
Deponent.

3. That the deponent is presently posted as Principal
Secretary, Namami Gange and Rural Water Supply
Department, State of Uttar Pradesh since year 2020.

4. That this Hon’ble Tribunal vide order dated 23.09.2024
was pleased to pass the following directions:
D R A Therefore, at this stage, we deem it
proper to constitute a High-Powered Committee
comprising the Chief Secretary, State of upP,
Secretary, Ministry of Jal Shakti, Secretary,
MoEF&CC, Chairman, CPCB and Chairman, UP
Pollution Control Board. The Chief Secretary,
State of UP will the Chairman of this High-
Powered Committee. The High-Powered
Committee will duly consider the issue of
improving the quality of water of River Ganga at
Prayagraj and take effective steps for preventing
the discharge of untreated sewage and other
pollutants in the River Ganga before the

commencement of Kumbh Mela....... e

5. That the present affidavit is being filed in respectful
compliance of the order dated 23.09.2024 passed by this

Hon'ble Tribunal.

6. That vide letter dated 05.12.2024 issued by the office of

the Chief Secretary, State of Uttar Pradesh, the deponent

has been duly authorised to file the instant affidavit on

.
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behalf of High Powered Committee constituted by this

Hon’ble tribunal. A copy of office order dated 05.12.2024
Is annexed herewith and marked as Annexure R-1,

. That in the present Original Application, the Applicant has

raised a grievance about the discharge of sewage into
rivers Ganga and Yamuna in reference to the issue of
availability of clean water at the time of the Kumbh Mela

to be organized in January 2025.

. That pursuant to the order dated 23.09.2024, a meeting

dated 12.11.2024 was held in Prayagraj amongst the
members of the High-Powered Committee under the
chairmanship of Chief Secretary, Government of Uttar
Pradesh. Apart from the members of the High-Powered
Committee, Principal Secretary, Environment, Forest and
Climate Change Department, Government of Uttar
Pradesh;  Principal Secretary, Urban Development
Department, Government of Uttar Pradesh; District
Magistrate Prayagraj; Kumbh Mela Adhikhari, District-
Prayagraj; Municipal Commissioner, Nagar Nigam,
Prayagraj and the deponent also participated in the
meeting.

. That the High-Powered Committee in its meeting

deliberated upon the issues of Improving the water quality
of River Ganga at Prayagraj and also upon all the
necessary steps which are to be undertaken to ensure
that no untreated sewerage is discharged into the River
Ganga before the commencement of Kumbh Mela-2025.

10. That the Central Control Pollution Board conducted

sample analysis of the water quality of untapped drains

and existing installed STPs and their current level of

A
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utilization and functioning/performance of STPs from
which treated water is discharged in river Ganga/Yamuna
in Prayagraj on 29.09.2024 and 03.10.2024. That the
water of the Ganga and Yamuna river was also collected
and checked on 29.09.2024 and 03.10.2024 by the
Central Pollution Control Board after which, it submitted a
detailed report before the High-Powered Committee.

11. That the report of the High-Powered Committee is

being annexed herewith and marked as Annexure R-2.

12. That it is most respectfully submitted that all the
projects related to the Maha Kumbh 2025 are being
continuously monitored by the office of the Chief
Secretary State of Uttar Pradesh, and necessary directions
are being issued to the concerned departments for
ensuring timely completion of works before the
commencement of the Maha Kumbh 2025.

13. That the deponent most respectfully submits before
this Hon’ble Tribunal, that the State Government of Uttar
Pradesh is taking all possible and effective measures for
improving the existing water quality of River Ganga and
Yamuna during the upcoming Maha Kumbh 2025, and is
further ensuring that the water can be adequately used by
the pilgrims. The State Government of Uttar Pradesh
reiterates its firm commitment in safeguarding the

Environment and ensuring strict and effective compliance

¢

DEPONENT

of the environmental norms.
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Verification
I, the deponent above named do hereby verify and state that
the contents of the foregoing paragraphs of the above
application are true to the best of my knowledge and belief, no
part of it is false and nothing material has been concealed
there from.
On this day of 6t December 2024. @

DEPONENT
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BEFORE THE NATIONAL GREEN TRIBUNAL

PRINCIPAL BENCH, NEW DELHI

IN

IN THE MATTER OF:

Kamlesh Singh ....Applicant
Versus
State of UP .... Respondent(s)
AFFIDAVIT
I, Anurag Srivastava aged about 57 vyears presently
posted as Principal Secretary, Namami Gange and Rural

Water Supply Department, State of Uttar Pradesh, do hereby

solemnly affirm and declare as under-

1.That I am fully acquainted with the facts and
circumstances and records of the case and thus

competent to swear the present affidavit.

2. That the contents of the accompanying reply have been
prepared under my instructions and have been
understood by me and I declare the same to be true and

correct to my knowledge of facts and law.

3. The contents as stated above are true and correct to my

knowledge and belief.

(
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Verification

It is verified atbuckmion ¢bth December 2024 that the
contents of the present application are true and correct

and nothing has been concealed there from.
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ANNEXURE —-?-»2

-

L

0 T et wfvewn, wt Red & S Aovo dew 3102022 IR iz gam B I
oo F Al 23.09.2024 W U@ 3Ry * Hquiaa & gen 8, 5090 e & gsen &
[fod_High Power Committee & Raiw 12.11.2024 W wou=3 o5 w1 srigm

@0 WY wRa 3o af Red & A sNovo FwA 3102022 FHAY e TR B
IE godto # FEFER-2025 & TR RAT 23.09.2024 W ORw IRy & A o B
B

"....... 6. On'instruction, leamed counsel appearing for the State of UP has informed that in the last Kumbh Mela, more than 25

Crore persons had visited Prayagraj. If the water of river Ganga/Yamuna is nol of bathing and drinking quality, the same will

adversely impact these visitors/pilgrims, especially when the water of river Ganga is considered as Holy water, sscd for achman,

mking, nad other religious purposes. It is a serious issue. We find that in spite of our repeated directions no serious cfforis have
taken.

7. Therefore, at this stage, we deem it proper to constitute 8 High Powered Committec comprising the Chicf Scerctary, State of
UP, Secretary, Ministry of Jal Shakti, Secretary, MoEF&CC, Chairman, CPCB and Chairman, UP Pollution Control Board, The
Chicf Sccretary, State of UP will the Chairman of this High Powercd Committee, The High-Powered Committee will duly
consider the issue of improving the quality of water of River Ganga at Prayagraj and take effective steps for preventing the
discharge of untreaied sewnge and other pollutants in the River Gangs before the commencement of Kumbh Mela.

8. The CPCB will do the sample analysis of the water quality of untapped drains and STP outlets from the point of their -
discharge in river Ganga/Yamuna in Prayagraj and also the quality of the river water of Ganga and Yamuna at different places at
least at equal distance 10 points in the entire stretch where the congregation for the Kunibh Mela will take place. This report will
be placed by the CPCB beforc the High Powcred Committee within a period of 15 days,

9. The High Powered Commitice will submit the report before the Tribunal within two months. ..

- mo T wRa 3w g ofiw 3% Ry & IEuwea F wogetoes 5 Rw
VORRIS & M #4 F @ A e F gURA ud 3R @i @ o af # vaRe a2 @
U & AET WA, 3000 WA B 3o 3 Drager v @ ma = i k-

1. Chief Secretary, State of Utiar Pradesh ‘ Chairman
2. Secretary, Ministry of Jal Shakti Member
3.  Secretary, MoEF & CC ' Member
4,  Chairman, Center Pollution Control Board Member
5. Chairman, UP Pollution Control Board Member

- SEEER Aida @f wat ARG ft gum dow RAtm 12.11.2024 W Hybrid Mode 3 42
TATHS Al TEA of, wEERe # e g, et s & wet sfa waw wRe, R
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29.09.2024 ¥ 03.10.2024 & 7T WA AR A FRwRE D, 7 @ oaEt ¥ Y
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(1) o & garw s 6 gAEs AR & 22 aret & R vd dve &g AWty o eiiew &
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Wt w6 @ udi sw ¥g 22 Amt & Min od va g SR I FEER F o
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Projects Sanctioned under Mahakumbh - 2025 Programme Target Date of
Description Nos.of | Flow in Name of STP on | Progress - :nﬁuissiening
Drain MLD | which Trezﬂmcnt
shall be done 3024
inicreeption and Diversion of 03] 2 737 | 25 MLD Kodra | 80% 1a
drains (Nchru Park and Yadavpur
Dmin) 4% 30.11.2024
Intcrecption and Diversion of Jai 1 1.19 16 MLD 86.04% h
Gure Dov drain- The work is Phaphamau
under progress.
Intcwqmtigg and Diversion of 6 no. S 3.38 42 MLD Naini-li | 7047% 30.11.2024
drains of Mahewa, 4.14 MLD &
1.83 MLD SPS:- The work is under I 1.20 80 MLD Naini-i
progress.
Interecption  and  Diversion  of 1 3.62 42 MLD Naini-IJ 70.09% 30.11.2024
Madauka drain & 4.7} MLD SPS; -
The work is under progress.
Inmerception and Diversion of | 1.08 10 MLD Ponghat 71.20% 30.11.2024
Kashipur drain & 1.52 MLD SPS: - j
The work is under progress.
Intcreeption and Diversion of 6 no. & 1.42 80 MLD Naini-1 35.58% 31.12.2024
drains of Baluaghat arca & 1.75
MLD SPS: - The work is under
| progress.
Total 1?7 15.23
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%6 WUFIAE HEU g Signed by

Anurag Srivaslava

Pa‘te; 03—;2-2024}17:11:40
uH@ wia|



666

sl e
- i
rmogaz;saoa:—amhﬂ =t minlm aRET T &W"moz
3EAT WA ArH
FHH 3 agr arAr FWfE FgT-2

+

TTAUI-978/7 6-2-2024-E- 1703030
qaas: A 03 R, 2024

iRy ReafRflm & geemd v snmaw e & o
(1) @S o, Aew aft, seaw vy wrE
© (2) 9T, I doTuw, A& Ry it W FEOT swe, A ofy saew R A HRE SR,
2 el 110001
() SR, wdharer, a9 v swary oftedE, FEeE, 3w adir s, SRET, HRE SR,
a% e
(@) wewer, S weuwr o A, ofdw suw, wefl aRad ant, v age i, R
TR freaw, uwe, Red-110032
(5) e, wewer Bdsor a8, dodo-12 @0, Ry wvs, e R, wwas)
i6) W@ wfg, R Awre e, seEr w2 wEe
(7] wEY e, saR Ry 9 Bew (@aiw) suas)
{8) Tdy Piww, 3eR WY IR B (andon swEs)
(9) TRaiUsd, raeRTs
(o) ATRTRY, wurErE
{11) 3r aREST REUE, USw s dh e, e Ui wuEs
(12)7RR g, wR A, guemrs
{13) 7 BEH]
Signed by et
Om Prakash Chauhan

Date: 03-12-20 %8 2070y witeran)
¥e wival

7=




